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admissible in general to the political
sufferers who took part in the Free-
dom Movement, can also be availed of
by the ex-Andaman political prison-
ers to the extent admissible. It is,
therefore, not considered necessary tv
invite them for discussing their sug-
gestions.

Ag regards the suggestion for set-
ting up a memorial to the freedom
fighters who were incarcerated in the
Port Blair Cellular Jail, it hag already
been decided to preserve the Central
Tower of the Jail as a memorial and
to put plaques there to commemorate
the sufferings of Indian patriots who
were incarcerated there.
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Strike by West Bengal Government
Employees

1035. SHRI MOHAMMAD
ISMAIL:
SHRI BHAGABAN DAS:
SHRI GANESH GHOSH:
SHRI S. M. BANERJEE:
‘DR. RANEN SEN:

Will the Minister of HOME AF-
FAIRS pe pleased to state:

(a) whether the Government em-
ployees of West Bengal went on. one-
day strike on the 16th May, 1968;

(b) if so, the nature of their de-
mands; and

(c) the steps taken by  Govern-

ment to settle the dispute?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) to (c). A statement
is placed in the Table of the House.
[Placed in Library. See No. LT-
1468-68) . -





